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Y THE CENSRAL ADMINISHRAT IVE TRIBUNAL s HYDERABAD BENCH

AT HYDERABAD

O.,A.No, 186/97

BETWEEN 3

2. G,Prabhakar Rao
K,Kishan Rao
K,Ramesh Reddy
K.Gurucharanam

M, Maralidhar
M.Raju
M,Ramanajiah
10,M, Khaja Moinuddin
11.D.5ampath Rao

-12.B¢Surender Singh

23. M.Malsoor

14,B.,Ranjeetham

155+5ri M, MEzharuddin

AND ‘

¥. Union of Indiz, rep, by the
Secretary, Telecommnications,
Sanchar Bhavan, Ashoka Road,
NewDelhi,

Chief General IRnager,

Te lecommunications,
A,P,Circle, Hyderabad,

Telecom District MAnager,
Wwarangal,

-~

Counsel for the Applicants

Counsel £or the Respondents

CORAM =
HOM'BLE SHRI R, RANGARAJAN : MEMBER (ADMY,.)
HON'BLE SHRI B,S. JAX PARANESHAAR $ MEMBER (JUDL,)

S e

Date of Order =

s Applic am;.J' .

24,11,98

.+ Respondents,

es ML, P,N,A.Christian

oo Mr,V.Rajeswara Rao

o 2
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL®
HYDERABAD GEWCH HYDERABAD

THE HON'BLE SHRI R.RANGARAJAN : M(R)

+

AND

“M(3J)

1

OROR-L JUDGMENT

in

oa.no. | DE /‘Q(fc?— o )

ADMITTED AND INTERIM DIRECTIONS ISSUED

)

ALLOWED

.DISPOSED OF WITHI DIRECTIGNS

DISMISSED

\ ) .
DISMISSED AS WIfTHORAWN
ORDERED/RESECT

N3 ORDER AS T 'CCSTS
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geowre wrade
HYDERABAD BENCH




IN THE HON'BLE CENTRAL ADMINISTRATIVE TRIBUNAL
 HYDERABAD BEICH AT. HYDERABAD

FORM . III

Agplication filed under Rule-8(3) gead wiijh Rule 4(5)(k) .
entral Administrative Tribunal (Procedure Ryles, 1987 .

-

M.A. No, ko of"19§7¢

in
SP-
C.d, No. \'WA-of 1969

Taderrm an d

8) Sk, Medflar, s/o Raj Mohammeu, ogew - . -
. Occs TTA, 6/0 Cafrier Station, Warangal,
r/o Hanumakonda .

=

2) G.Prabhakar Rao, s/o Moses, aged 46 years,
. Occt TTA, 0O/0 SDE Ppones, Jangoan, r/o
Warangal _ _

3} S, Bhasker Rao, s/q Frakesaraoc, asged 37 years,
Cees TTﬁ, O/O TTC,‘Warangal, 1"/0 Vwrarangal

4) K, Kishan Rao, s/o Veeraiah, aged 40 years,
_ Ccc: TTA. 0/8 Carrier Station, Warengal,
- r/o Warangal

tr

5) K, Ramesh Reddy, s/o K. Bheem Reddy, aged

. .36 years, Ucci TTA, O/C SLE Ppones,
Jangoan, r/o Jangoan =~ ..

6) K. Gurucharanam, s/o Narayana, aged 55 vyears
. Occs TTA, 0/0 SﬁE-Eheneaykangeaﬁ;-P#e Q%TC’ !
Warangal, r/o Werangal

7) M, Myralidhar, s/o Balekishan, aged 38 years
- bee: TTA, 0/0 E,10-B, Hanumakonda, Warangal,
r/o Kazipet o ,

8) M, Raju, B/o M. Kemuraiah, sged 37 years
_ Cce:t %TA, 0/0 DE, E_10B, ﬁanuhakonda, ’

r/o Hanumakonda

9) M, Ramanaiah, s/o Ramaish, aged 47 years,
Occ: BTA, Sde Fpones, Warangal, r/o Warangal

10) Md. Khaja Moinuddin, s/o Md. Meera Moinuddin,
ed 35 years, Occ:'ITA. 0/O DE, E.10B,
anumakonda, r/o Hanumakonda

11) D, Sampeth Rac—s/c Srihari ed 46 years
~ Qced Tgﬁ’ /G SB%\PhQHQS, I"U,u(f%’ Warazlgal”
r/¢ Vmnangal | |

12) B, Surender Singh, s/o Narayan Singh, aged
. .36, Occ: TTA, %/6 SDE Ppones, MAX-I;

Warangal, r/o Warangal

13) M,Malsoor, s/o Ramulu, aged 31, Occi TTA,
. 0/0 SDE-Phones, Mahabubabad, r/o Mahsbubabed




15} Sri Md. Mazharuddin, s/° Md. Karimuddin,

B2 ¢

14) B, Ranjeetham s/o Dur%glah, aged 43
yeqrs Gee: T TA C/C Warengal,
r/o Peddammagadda, Warangal

aged 53 years, Occ: TTA, 0/0 DE, E_10B,
Hanumakonda, r/o Hanumakonda u

«es Applilcants/

Applicants

and
1) Union of India, rep. by the Secretery,
) Telecommunlcatlons Sanchar Bhavan,

Ashoka Road, New Délhl

2) Chlef General Manager, Telecommynications,
. APe Circle, Hyderabad

3) Telecom District Msnager, Warangal

Brief facts lesdine to the application!

The applicants Submit that tﬁey are all working

..+ Respondents/
Respondents

as

.xeleéom Technical Agsistants and have successfully completed

the Qualifying'gtréening Test held on 29~1-'95 for promotion

to the post of JTUs,

As per the Statutory Ryles dated g-2-'96

and amended on 1ﬁ$10;*96; all of “them are to be placed either

as the first jot in the entire select Panel or as the first lot

in all the Officials who passed the said Qualifying &
Test. But curiously the respondent authorities, in 1
vislation of the Statutory Ryles, vide their letter 1
No, TA/STB/101-2/JTO.TRG/Misc/11 dated 9-12-'96, are
certain PIs/TA/AEA/WOs another cadre who are also-in

bcreening
Flagrant
bearing

sending
the

Select Pannel, who passed the said Qualifying Screenjing Test

end are to be plased below the Cadre of TTAs to which the

applicants belong.
authorities vide said letter dated 9=12-'g6, on this

Typuning the action of the respondent

day all

the above zpplicants filed the ébove U.A. for a declaration

that the said action of the respondent authorities is illegal

etc. and for a consequential direction to send the TTAs the

cadre to which the applicants belong before them as

2(' ‘e

‘per the

Ny




" Hon'mle Tribunal deems fit and pfopef in the ends

justice,

-e o,

53

" StatdtOry'Ruie;.' The applicants, therefore, submit that

all of them have gbt common Caﬁse of action, commen interest
in the matter and the nature of relief prayed for
one and the same, and as such they‘ma§'be:permitted to

- -

join together to file a single O.A.

PR AY ER: -

It is, therefore, prayed that this Hon'ble Tribunal

.maytbé pleased to permit the applicants to join together

and file a single original Application in the interest

of justice end pass such other Order or Urders as|this

particulars. of Banﬁ Draft/Postgl.Order filed
: icat H

b

1) Name of thé Bank on which drawn ¢ ﬁil

23_ Demand Draf£ Wo, ¢ Ni1 |
. on . toNQ

3) Indtenfostal Order Mo, Wil

43‘Néme of the Iséuing F.C.: Nil

55_ Date of Iséue of P.0. & Nil

6) Post Office at which payable? Nil

e -

40) List of enclosures : Nil
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VERIF ICATION L 48

We, Sk. Maddar, s/o Raj Mohammed, g, G.Prabhakar
Rao, s/o Mosés, S Bpaskar Rao, s/oFrakasarao, K.Kishan

Rao, s/o Veeraiaﬁ,'Ka Ramesh Reddy, s/o K.Bheem Réddy

K. Guruchéranam, s/olarayana, M.Muralidhar, s/o Bolakishan

IM.'Raju, s/o M. Komuraiah, M. Remanaiah, s/© Ramaiah,

Md. ¥haja Moinuddin,‘s/o Mr. Meera Mo#nuddin,
D, 5§mpath Rao,‘s/O Srihafi, B. Surender Singh, s/0

NarsyanaSingh, M.Malsoor s/0 Remulu, B. Ranjeetham,

s/o Durgaish, Sri Md. Mazharuddin, s/o Md. Kariguddin
the epplicants in the above OA do hereby verify that the

;égiggfi of the Par% No§1 are true to Ehe.bisg §f our knowledgs
a at we have not su pressed any ma erial 12¢CsS, )
| | | é%%jn;dL:'. ’
K- Ondaay @@8% B
P 0o 0|
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- - Koshan Han . '
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Hyderabad . %;%gzyf{

Dated - T#2=ﬁ56 Counsel f:& pplicants
QOL 1% |
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IN THE CENTRAL ADMINISTRATIVE
. TRIBUNAL, HYDERABAD BENCH

GREN VARSI gl oF e

)_” ‘ | | M.Ado. (€O of 1908

in

(’ SR
_ MUU& , 0.A.No. (331998

RECIivED 2.0PY,

10

N.R. Devaraj
Sr. CGsC
Allotted to;

o

:nr.::"‘. paw :?!.‘
PETITION TO GRANT PERMISSION 4
TO FILE SINGLE O.A. = |

SHOBHNA MOKAAT
G. SATISH MANOHAR
ADVOCATES
10-3-1/3, {First Floor)
fnt-enchment Road,
E=ST MARRE PALLY,

£eE° ”ﬁﬁjﬁf A8 éu\r?t-g %}%Eic ants






